NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

Co. Appeal No. 35/252(3)/NCLT/AHM/2018

Coram: Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

Ketankumar Patel

(Symwell Pharmaceuticals Pvt Ltd)
V/s.

Registrar of Companies.

Section of the Companies Act:  Section 252(3) of the Companies Act, 2013

5.NO. NAME (CAPITAL LETTERS) DESIGNATION _REPRESENTATION SIGNATURE

 DUSHARTT PATEL. ADWCATE.  iVELLANT — JJigcte!.

2.

same date.

List the matter on 25.09.2018.

MANORAMA KUMARI
MEMBER JUDICIAL

Dated this the 8" day of August, 2018




